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ANENDRA KUMAR SINGH

balonging 1o presantly working as
iive dotalls of the assots (immovabie

Dec m af

ey, Bay

and L I

,son of Late KAMLA PRASAD SINGH , aged 48 yoars ,
Bihar State Logisiative Assembly  give herein balow
movable , bank balance etc.} of mysall, my spouse,

A Detajis of movable sasets .
Asgets in jainl namE indicating the extent of joint awnership wil also have Lo be grven)
5 o Dascription Sailf Spousels) Dapendent-1 Depandant-2
Mame [5) Harme Mame
SULEKHA SINGH
] Cash Re. 64 068" s, 10,808/
1y Depakis n Banks, SEIPATHA Rs 1283680 SYNDICATE
Financiad Inslitutiang amd SYNDICATE BANK BanE PATHA
Mon -Bankng Financial PATMNA Rs 128021 Rs 52570
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Campanies

Bands. Debentures and

e Sharas in campanias

Other Financial instrumenls

M55, Postal Savings LIC,
Policies.efc

Molor \ehicles
{detaits of make,slc)

Jawallery
{giva dataits of weght
and valug)

on Estimated M Value

Olher Assats such &g
values af claims! imerasis

HDFC BANE BARH
Re 23041

SHARES Ra 49020/

LIG Rs 04208

PPF DEFOSIT

RS 1 raGsa0-

5B LIFE INSURAMCE
Pt 150000

CAR MARUTI DZIRE

PURCHAES 23.08.11
W Value Rs 592820

GOLD CHAIN 20gm

Rs G007
DIAMON RING Rs 400000
GOLD RING STUDDED
WITH STONE Ra 2530407

INTEREST IN HUF
AESETS TOTAL
VALUE Rs S028500-

R DERPQSIT IM SYND
BAMK R TOODOR-

HIL

LIC Rs 163724/
PPF DEPOSIT
Re 12746700

HIL

GOLD 120gm

Bs 221000
KANGAM 22kt PUR
17.08.11, 01,950 gm
Rs 232380/
SILVER 0.5 kp

Ra 180000

PF DEPQSITS
Rs. 12540
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[such as inferest in propedty)

INTEREST IM HUF ASSETS | TOTAL VALUE R 40,05 lac

B. Details of Immovable assets
5 No Description Sell Spouse(s) Dependant-1
Hame (s) Hame
SULEKHA SINGH
i Agriculture Land
MALIZA-LUISHAMATU,
-Localion{s) THAMA-RATU,
-Sunvey number(s) MIL RAMCHI
-Exient{Total measu Ehata Mo-51,Plal No
remen) 501 Rakba-1 acre
-Current markat value B decimal
Rg, 11,38 500/
M Value Rs 25.00 lac
1L Non-Agriculture Land
-Location|s) HIL HIL
-Sunvey number(s)
-Extent{Total maasu
ramant)
-Current market value
{iii} Bulldings [Commercial
and residontial)
Location(s} NIL NIL
-Surveyidaar number(s)
-Exteni(Tolal measu
remen)
-Current market valus
(e Houses | Apartments atc. AMARKLUNI APART
MEMNT
-Locatian(s) ML FLAT NO-501 BLOCK-
-Burveyidoor numberns) B.MORTH 5 K.PUR|
-Extert{Tatal measu 2070 sq Teed
remenl) Rs.25,17 954/
“Curment markel value M Value Fis 40.00 lac
vl Others



3| give hereinbelow the datails of my lisbilities { overdues 1o pubilic final

institutions and govermment dues.-

Description Name and address of Bank /
Financial Institution(s) )

Department(s) SULEKHA SINGH

() {1

iy e
(k)

(i)
a)

b}

)

d

&)

Loans from Banks - 150.000.00
wehicle loan from Govt 486,786.00

Loans from financial

institutions

Man Sovt & Non Financial

institutions

Shambhu Dealers Pyt Lid §,00.000

Security Deposit against Rent 1,00,000

Government dues -
dues o depatments dealing
with government accommadation

dues to departmant dealing with
supply of water

dues to depariment dealing with
supply of electricity

dues io department dealing with
tebaphones

dues to department dealing with
gowvarnment transport { including
gircrafts and helicoplers)

pther duas | if any

m-‘-ag”“’kL LR

Amount outstanding
as on 31.12.2012



SMNo.  Description Name and address of Bank | Amount outstanding
Financial Institution(s) ! ason 31.12.2012
Dapartment{s)

(b (1) Income Tax including surcharge
[Algo indicate the assessment  ASST YEAR 2012-2013
year upto which Income Tax
Return filed
Give also Permanent Account
Murmiber (PAN) | PAN NO ALIPS BETE R

il Wealth Tax
[Also indicate the assessment

year uplo which Waalth Tax
Retum filed,

(i) Sales Tax [ Only in case of
proprietary business ]

{iv) Property Tax

4) My educational qualifications are as undar:-

LGIVE DETAILS OF SCHOOL AND UNIVERSITY EDUCATION |
[Mame of school / University and the year in which the course was completed should also

be given. |
MATRICULATION  CHATRA HIGH SCHOOL 1677
INTERMEDIATE ST.COLOMUS COLLEGE,

HAZARIBAGH 1679
GRADUATION(B. A) Do

{UNDER RANCHI LUNIVERSITY) 1981

DEPONENT
VERIFICATION

|.the deponent abowe named |, do hereby verify and declare that the contents of this affidavit are
true and correct to the best of my knowledge and befief . no part of it is false and nothing mater-
al has been concealed there from

Werified at this the day of 2013
L Aelorla ‘€1\"‘:-c- "::-\w‘l,.\
DEPONENT il ARk
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